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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No0.298/2019
IN THE MATTER OF:

Ramji Dass Applicant

Versus

State of Haryana Respondent

REPORT ON BEHALF OF HARYANA STATE POLLUTION
==—2Rl ON BEHALF OF HARYANA STATE POLLUTION

CONTROL BOARD IN COMPLIANCE OF ORDER DATED
== 1RUL BOARD IN COMPLIANCE OF ORDER DATED

03.05.2019

MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal took notice of the complaint letter

alleging illegal emission of dark black smoke in very high
quantity from a factory in village Choorni. The Hon’ble Tribunal
directed the answering Board to look into the matter and to take

action in accordance with law and to submit a factual & action
taken report.

2. That it has been alleged in the complaint that a factory is

working and they purchase old tyres and rubber and extract oil &

the residue left is used as fuel. The Filed Officer visited the

Village Churni on 05.05.2019. No plant was found in the village
but four plants/units were found at the approximate distance of
1.5/1.7 Km from the village Churni, details of those is as under:-

Sr.No. Unit’s detail Observations

158 Milkhi Ram Jindal Brick

Kiln, Village Ramba,
Churni Road, Karnal at

It is a brick kiln & having
valid consent from Board

upto 31.03.2020 and has
the distance of 1.5 Km installed

zig - zag
from Village Churni.

technology. It was not found
using waste tyre as a fuel.

Spot Inspection report is |
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annexed as Annexure-R/1

Mhatta Co,
Vill.  Samora, Churni
Road Indri, Karnal at
the distance of 1.5 Km
from Village Churni.

It is a brick kiln & having
valid consent from Board
upto 31.03.2022 and has
installed zig = zag
technology. It was not found
using waste tyre as a fuel.

Spot Inspection report is
annexed as Annexure-R/2

T/$ Satbir Singh
Contractor (Hot Mix
Plant), VPO Ramba,
Churni Road, Karnal at
the distance of 1.5 Km

from Village Churni.

It is Hot Mix plant & having
valid consent from Board
upto 31.03.2020. It was
lying closed. Burning of
waste tyre was not found.

Spot Inspection report is

annexed as Annexure-R/3.

Unnamed Hot Mix
Plant at the distance of
1.7 Km from Village
Churni.

It was not in working
position as turned almost
into scrap.

Spot Inspection report is
annexed as Annexure-R/4.

Further, inspection was done in village Kheri Man Singh near
Indri on 14.05.2019 and one unit was found at the approximate
distance of 4.5 Km from the village Churni, details of which is as

under:-

5. M/s Acer Builders and | It is engaged in recovery of |
Contractors Pvt Ltd. at | pyrolysis oil from waste |
Village Kheri  Mann | tyres,
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Singh,  Near Indri,

of inspection it was not in
Karnal at the

operation, therefore,
samples of air emission
could not be collected,

approximate distance

of 4.5 Km from the
village Churni.

It is having valid consent
from Board upto
91:03:2028%

The wood and gas is being
used as a fuel. The analysis
reports dated 13.04.2019
was provided showing the
parameters within limits.

The unit was visited again
on 04.06.2019 when it was
found in operation. The
samples of air emission
were collected by the Board.
As per Analysis Report No.
127 dated 11.06.2019 of
HSPCB lab Panchkula, the
parameters were found
within limits.

Spot Inspection report dated
14.05.2019 is annexed as

Annexure-R/5.

Analysis Report  dated
04.06.2019 is  annexed
herewith as Annexure-
R/6.

Sy
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That at it s worthwhile to mention here that similar complaint
dated 05.01.2019 was registered by this Hon’ble Tribunal as OA
NO.198/2019 (Sham Lal Garg Vs State of Haryana). This Hon’ble
Tribunal vide order dated 16.04.2019, directed the answering
Board to look into the matter and furnish the report. Copy of
complaint dated 05.01.2019 is being annexed herewith as
Annexure-R/7. Copy of Order dated 16.04.2019 is being
annexed herewith as Annexure-R/8. After considering the
réport dated 12.07.2019 submitted by the answering Board, said
OA was disposed of vide order dated 02.08.2019. Copy of order

dated 02.08.2019 is annexed herewith as Annexure-R/9.

5. That when Field Officer of the answering Board was on routine

inspection on 19-08-2019 in the same vicinity, the unit namely M/s Acer
Builders and Contractors Pvt. Ltd. was not found in operation. Copy of
inspection report dated 19-08-2019 is annexed herewith as Annexure-
R/10. The unit was visited again on 27-08-2019, unit was found in
operation. The samples of air emission were collected by the Board. As
per Analysis Report No. 207 dated 30-08-2019 of HSPCB lab
Panchkula, the parameters were found within limits. Copy of analysis

report dated 30-08-2019 is annexed herewith as Annexure-R/11. It is
being undertaken that strict vigil shall be kept over the unit in compliance of
order dated 02.08.2019 passed in OA No0.198/2019.

The report is submitted accordingly for kind consideration. It is
undertaken to comply with the directions passed by this Hon’ble
Tribunal.

Haryana State %:;Iytion Control Board

Place: Yamuna Nagar ’/

Date:

P T s |
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4 o~ e e - Regional Office :
Ny Haryana State Pollution Control Board

-

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
E-mail : hspcbroyr@gmail.com

. SPOT INSPECTION REPORT

ame &.—‘\ddress of U

nit MWL  Chaguard Rt
2. Location :
T 1) Left
2) Right
3. Nameof Owner/MD/Part 5 3) Qpposile . —
4. Date of Inspection Bl : = o ﬁ‘rM MobleNo_S3SBS 2
5. Date of Commissionin 2 S\Xl‘q : : "1'\! = ;
issioning of the Unit —— o\l Luel

8. "+ @roduct : v~ BN
7. Raw Material used I
8. Manufacturing Process in brief : v p WO
S. Source of Water Pollution : s s WMo k- [
10. Status of ETP/STP with details, if any : Sobhe -J—..-S{o_ th’\ﬂjﬂd

(I} Components of ETP/STP : : ;
11. Source of Air Pollution — Bajek Wi ln &
12. Status of APCM with detail v e O (Be 1 |
13. (i) Status of DG Set D\t <738V AA7 |

(i1) Acoutic Chamber provided or Not : : ' £ ‘
14. Whether Complying HWM Rulesornot ~ ~>* f%g_zﬁ__@ig_d ,

i Whether Board displayed cr not :

(ii) Storage pit provided or not : i
15. Pollution/Non-Pollution /
16. Sample Collected or not /
17. Cess

&) Total No. Tube well :

b) Discharge of each T/Well v QTO I.Lkﬂ'b 3 \'3, QQ] D .. :

c) Running hours of each of Tube well : 3 !

d) Date of Commissicning of Tube well s t\\h Lok & e - g l

e) No. of Workers : MM%JM
18. Remarks ‘ 1} A0,

Pl T i
Sign. of Representative of Unit i £
Present at the time of Inspection of Unit ; Sign: ﬂ['ll!:l;p::tio:
o““" e poar

e Name
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T ARYAN £ =
% -5 kM em T UguIl T
Rw S P llution Control Boa
Chvans a State Pollution L
‘E‘;" — Harya e 31, Sec-17, Jagadhri (Yamuna Nagan)
SPOT INSPECTION REPORT
1 T\'EI’T}E & AddeSS of Unit ' e '!: &\%; (1\‘\'““3 CD? &hm& E.‘
2. Location 1) Left
2) Right
3) Oppoesite ;

3. Name of Owner/MD/Partner/Director _Mqi_c‘ﬁne‘ H&\-WK MODH‘KND\:“ m }__
4. Date of Inspection 05 t‘r!lc} — A=

5.  Nate of Commissioning of the Unit sl s

8. Froduct ua! EN\Ch

7. Raw Material used M =

8. Manufacturing Process in brief Dlidiep KY\QQA“,‘ L Oﬁb"‘,p

8. Source of Water Pollution %bﬂi‘lr

10. Status of ETP/STP with details, if any S

() Compenents of ETP/STP NN

11. Source of Air Pollution Pack  Kilw

12. Status of APCM with detail ~— Nag a2 \I'.Dﬂﬂ}\CD-QJ

13. (i) Status of DG Set 9

(ii) Acoutic Chamber provided or Not Vak A9q:81\ Q82
14. Whether Complying HWM Rules or not —LQYG . " lolcas

1} Whether Board displayed or not
(ii) Sterage pit provided or not
15. Pellution/Non-Pollution
16. Sample Collected or not
17. Cess
g) Total No. Tube well
b) Discharge of each T/Well
c¢) Running hours of each of Tube well
d) Date of Commissioning of Tube well
e) No. of Workers
18. Remarks

_BKQ__Cnnm-.kz) ~tn 2

~echrdona U (~
UL :
— _CTo  thiv anieos

— N Gl g
: al ate. (

= e

Sign. of Representative of Unit
Present at the time of Inspe nit
name__ vt bl Ml

Mobile No. |
il

Sign. of the Inspection
Officers of the Board
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lat - 29-8[29Y
1_@!3 & 'O $33 Regional Office :
gfamn T wguor feaor |

=
-.' Haryana State Pollution Control Board
2 SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
i E-mail : hspcbroyr@gmail.com
SPOT INSPECTION REPORT

1. Name & Address of Unit Slhweo B:\‘u:zg

2. Location —
/ 2) nghl Y

3) Opposite
3. Name of Owner/MD/Partner/Director m C}ﬂn
4. Date of Inspection R
5. Date- ““Commissioning of the Unit : a\ l g‘
6. Produ¥ :
7. RawMaterial used : ™
8. Manufacturing Process in brief . __ ™Mbehva \
9. Source of Water Pollution §
10. Status of ETP/STP with details, if any

(1) Components of ETP/STP : a H\
g - Rack TRy,

11. Source of Air Pollution
12. Status of APCM with detail ) w0

13. (i) Status of DG Set
(i) Acoutic Chamber provided or Not L% NA
14. Whether Complying HWM Rules or not

% Whether Board displayed or not : Mﬂ K

(i) Storage pit provided or not
15. Pollution/Non-Pollution

16. Sample Collected or not i B
17. Cess z \ ‘
L= 0\ afte
a) Total No. Tube well : ' \ e&ﬂ \l i
b) Discharge of each T/Well : Mnloen * SN0 p=; 8
€) Running hours of each of Tube well ; ! L }(J

d) Date of Commissioning of Tube well
e) No. of Workers
18. Remarks

M“MNWF&&' : I

mammunmuonofu-m Sign. of

Name om:,th' Inspectio
ol 'S of the ao..:

Mobile N.N_ AR

Designation i

—

—
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Name g Address of Unit

[

Location

Name of Owner/MD/Partner/Director
Date of Inspection
£ste of Commissioning of the Unit
Product
Raw Material used
Manufacturing Process in brief
Source of Water Pollution
Status of ETP/STP with details, if any
(I) Compenents of ETP/STP
11. Source of Air Pollution
12. Status of APCM with detail
13. (i) Status of DG Set
(ii) Acoutic Chamber provided or Not
14. Whether Complying HWM Rules or not
| ﬁ Whether Board displayed or not
(i) Storage pit provided or not
15. Pollution/Non-Pollution
16. Sample Collected or not
17. Cess
2) Total No. Tube well
b) Discharge of each T/Well
¢) Running hours of each of Tube well
d) Date of Commissioning of Tube well
e) No. of Workers
18. Remarks

D o ~N® b oW

ﬁ;
o

: 1)Left

&)

Regional Office :

#frarom T wgwor AT arg
Haryana State Pollution Control Board

1, Sec-17, Jagadhri (Yamuna N_agar}
ke E-mail : hspcbroyr@gmail.com

SPOT INSPECTION REP%%.T
- wula Zakhi mbmrl*m_’ ympP -

| Wil ) o T g

2) Right

3) Opposite
: \ Mobile No._2054 8 2943 /

os|119
P lumenon e
(A o vpa ad
Healing | Mmﬂ
PA )
p A

NG qng_ ones

Sign. of Representative of Unit
Present at the time of Inspection of Unit

Name

Mobile No.

ot ) ﬁ‘
Sign. of the Inspection
Officers of the Board

Designation

w
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Regional Office -

266
o ERANT T wgwor friur wrs
\s 3 Haryana State Pollution Control Board
SCO No. 131, Sec- 17, Jagadhri (Yamuna Nagar)

E-mail - hspcbroyl@gmanl com
SPOT INSPECTION REPORT

" 1. Name & Address of Unit ‘M{S %a}bm.
_______\u“ ‘gﬁﬁ"% _h-rl_-f QQ:)J

2. Location Dieh ____

JRight V‘\eu -

Xl
\| 74

)()ppn site -
3. Name of Owner/MD/Partner/Director iin C W
4. Date of Inspection _ —;lj_
5. DatgafCommissioning of the Unit ,
6. Product B Mix Blruwe, ‘l/xyiﬂd
7. RawMaterial used - (Auwen gowd (2ed
8. Manufacturing Process in brief : Hg_g}nﬁp 'm,.,,lvp\\
9. Source of Water Pollution : '-TMC emw
10. Status of ETP/STP with details, if any : Qehce  enk wAellJ
(I) Components of ETP/STP : :
11. Source of Air Pollution oL Heg.}\ Mm}v@ Qﬁlm Lw-ﬂ\l&
12. Status of APCM with detail O A . \aﬁi e
13. (i) Status of DG Set - DEG-340 Kvp A/ v

(ii) Acoutic Chamber provided or Not
14. Whether Complying HWM Rules or not
(t,‘Wheﬂ\er Board displayed or not :
(it) Storage pit provided or not : 'Wn Hm ‘@L \'mo{‘ i)
15 Pollution/Non-Pollution : s
16. Sample Collected or not :
17. Cess : .
a) Total No. Tube well : dm
b) Discharge of each T/Well :
c) Running hours of each of Tube well - 2 No ;’f“_%g&__%e Lodye
d) Date of Commissioning of Tube well  ° A e,

€) No. of Workers : R =0

18.
E"L% by
£

.

“ —
1
Sign. of Representative of Unit 1
Present at the time of Inspection of Unit é Sign. of the Inspection
. Ofﬂcenoftthoaul
Name, wg Cage
) Name
Mobile No. d
Aoy i Ko Tt e
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— Reg:o.nal Office :
W faro T wgEoT T ard
\&:r. Haryana State Pollution Control Board

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)
E-mail : hspcbroyr@gmail.com

. SPOTINSPECTION REPORT

: Unnamed  Hmf — Urdla Y1,
: Yuga == VO B‘&’N‘;’IU ‘Hm:p
Location © 1) Leht vl Sumaq

2) Right

Name & Address of Unit

I

Name of Owner/MD/Partner/Director

Date of Inspection .' Qﬂilﬁ_%@ )
Dgte of Commissioning of the Unit . ; %

F roduct . /

Raw Material used - /

Manufacturing Process in brief ; /
Source of Water Pollution : /
0. Status of ETP/STP with details, if any : ;

(1) Compenents of ETP/STP :
11. Source of Air Pollution ; \Al- o 48
12. Status of APCM with detail : ! ma = "_:l'] Oll 1:1"\
13. (i) Status of DG Set G |

(il) Acoutic Chamber provided or Not

14. Whether Complying HWM Rules or not :
\1} Whether Board displayed or not : Llf‘,ﬁ W
(i) Storage pit provided or not : V1 aleond ored
15. Pollution/Non-Pollution : '
16. Sample Collected or not
17. Cess
2) Total No. Tube well
b) Discharge of each T/Well
¢) Running hours of each of Tube well

d) Date of Commissioning of Tube well 3 X
e) No. of Workers -

ﬂ%ﬂwﬁnﬁ&_ﬂ_&&m_
18. Remarks .

- O o N O ok

P T T
K] ¢ A

Sign. of Representative of Unit s

Present at the time of Inspection of Unit Sign. of the Inspection

N f Officers of the Board
Name Sy C)nmal_c&:}x&; 3

Name
Mobile No.

-

' ? ge Designation
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M Regio.nﬂ Oﬂ;eé‘
—_— zframm e yguur fEEm
e Tl Ty
S ' t-'c'.E-r:rna‘rl * hspcbroyr@gmail.com
1. Name & Addreseoiling SPOT INSPECTION REPORT 1 v
: J F i i
% Location 1) Left
2) Right
= 3) Opposite
<. Name of Owner/MD/Parther/Director B, R mﬂé Fa!bh: Mobile No
4. Date of Inspection ]‘1\1.'&' \1.
5.4 Date of Commissioning of the Unit \,l :
6. Product
7. Raw Material used
8. Manufacturing Process in brief
8. Source of Water Pollution
10. Status of ETP/STP with details, if any
() Components of ETPISTP
11. Source of Air Polluticn
12. Status of APCM with detail
13. (i) Status of DG Set
(i) Acoutic Chamber provided or Not : | - - .
14 Whether Complying HWM Rules or not ﬁ_&cmz&_m#’ -~ x.d *‘5 -
(i) Whether Board displayed or not . _JE&QMM
(ii) Storage pit provided or not Dral— Cﬁ(;g‘sl.-L‘iﬂﬂﬁ:hﬁ-,__
15. Pollution/Non-Poliution ' -
16. Sample Collected or not ; __C&:{_@;{hm“a&m_caﬂrg
17. Cess : saboon Cale o i‘ .eg e & S el |
z) Total No. Tube well : £ Loy - -___‘-_., g £ —
b) Discharge of each T/Well ool [o\I-7Va% e A:.u..‘. ek
¢) Running hours of each of Tube well A AEragl O oul -. ! ',-
d) Date of Commissioning of Tube well Yaok AN  Luila
€) No. of Workers 3 — divetl Ohed. ¢ e
18. Remarks ol n‘n:....‘!.- dade — Sto/\S pep Ebed | SOV
= I Fle e l.: AAWrEL A ...-’1-. h O (/
.“. . \M}- --I ﬂﬁ'ﬁ‘tm. ‘.;a..‘:- =l ‘k \\
/6
ive of Unit Sign. of Spection
g:g:ez: :tet!:!r::ier:::a ;f I?:spectlon of Unit @»/' Officers of the Board
Mobile No. Designation __ ___——
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' _;revent Pollution
— Type of Sample: -paid pPage | of !
m HARYANA STATE POLLUTION CONTROL BOARD's
e Laboratory _
v sCO-115, 1" & 2™ Floor, Sector-25, Panchkula, Haryana
~ "‘tx’:\-l-"/“ -. _’,.—\\.\L:'
To AD PR 2
Report No. : 127

Dated: 11-June-2019

M/s Acer Builders & Contractors Pvt. Ltd.,
Village Kheri Man Singh, Indri,
Karnal.

pescription of Sample: - Received a sample of Stack emission on 05-June-2019 collected by
Sh. Shailender Arora, AEE of the Board and collected from premises of factory on 04-June-2019. The
sample has been analyzed from 05-June-2019 to 11-June-2019. The analysis report is as follows: -

1. sample Code 127
FIELD OBSERVATION
Name of plant Section * Reactor
Stack Attach to * Reactor through wet
scrubber
3 Normal operating Schedule (hr/day) * 8
4 Type of Chimney * Metal
5 Stack Height from the ground level * 110
6. Diameter of stack * 035m
7 Stack Temperature Deg.C* 93
8 Average stack velocity m/sec * 7.39
9. Quantity of Emission m*/sec 0.6
_ TEST REPORT
0. Parameter Name Result Result Limit

‘Suspended particulate matter mg/m°®  64.2

o2 - 3 1

~ Sulphur dioxide mg/m’* BDL "
Nitrogen dioxide mg/m’* BDL
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Item No. 07 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 198/2019

Sham Lal Garg Applicant(s)
Versus
State of Haryana Respondent(s)

(Report filed in O.A. No. 198/2019)

Date of hearing: 02.08.2019

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant(s): None

For Respondent (s): Mr. Rahul Khurana, Advocate for HSPCB

ORDER

A factual and action taken report was sought from the Haryana
State Pollution Control Board (HSPCB) vide order dated 16.04.2019
in respect of an allegation that oil was being extracted from worn
out/used bus, truck, car and other tyres at Churni Village on

Karnala Indri Road in Karnal, Haryana causing pollution.

Accordingly, report dated 12.06.2019 has been received from
the HSPCB to the effect that on verification, the activities of the units

operating in area were found to be as per norms. There was no tyre



burning or extraction of oil except in one unit which was having valid

consent.

In view of above, no further order appears to be necessary but
the unit engaged in activity of recovery of pyrolysis oil from waste
tyres may be kept under surveillance in view of potential for

pollution.

The application is disposed of.

Adarsh Kumar Goel, CP

S.P. Wangdi, JM

K. Ramakrishnan, JM

Dr. Nagin Nanda, EM

August 02, 2019
Original Application No. 198 /2019
DV
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Regional Office :
— TR T wgwor Frgor ard
m Haryana State Pollution Control Board
A\ | /4

SCO No. 131, Sec-17, Jagadhri (Yamuna Nagar)

E-mail : hspcbroyr@gmail.com
SPOT INSPECTION REPORT

1. Name & Address of Unit ; JM‘bF_’er G\im Uiy - M,ﬂ Af & bu
- WY Mg Mo o :

2. Location L 1) Left g —
2) Right
?Opposlte

Name of Owner/MD/Partner/Director ]

Date of Inspection

—Neereg' Gupler.  Movieno
19-8-19
Date of Commissioning of the Unit

3

4

S : o Uwt
6. Product :

7

8

9

.

Raw Material used ; \adte | a&;
Manufacturing Process in brief - E;ih 1_18
Source of Water Pollution ;

10. Status of ETP/STP with details, if any
() Components of ETP/STP

11. Source of Air Pollution ‘ %;é d';f %&E* Fllea % To wa!'

12. Status of APCM with detail [P3-2Me

13. (i) Status of DG Set '_L’ ek publre +  Condovamn \Md*ﬂtﬁ\*f’n‘“*
(ii) Acoutic Chamber provided or Not Lmvh 3 US KvA

14. Whether Complying HWM Rulesornot  |wjg, _
(i) Whether Board displayed or not \ '
(ii) Storage pit provided or not : -
15. Pollution/Non-Pollution =2\t :

- Sample Collected or not —NA =
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[~ prevent Pollution

The Member Secretary,
Haryana State Pollution Control Board

Panchkula

Description of Sample:
sh. Shailender Arora, AEE of the B

Construction (P) Ltd., Village Kheri, Indri, Karnal on 27-
from 28-August-19 to 30-August-2019. The analysis report is as follows: -

Type of Sample: -Monitoring
| HARYANA STATE POLLUTION CONTROL
f Laboratory (HQ)
$CO-115, 1 & 2™ Floor, Sec-2

. Received a sample of Stack emission ©
oard Collected from premises O

o~ 5963)
BOARD's

5, Panchkula, Haryana

Report NO. : 207
Dated: 30-August-2019

n 28-August-19 collected by
f the M/s Acer Builders &

August-2019. The sample has been analyzed

1. Sample Code 207
FIELD OBSERVATION
1. Name of plant Section * Reactor
2. Stack Attach to * Reactor through wet
scrubber

3. Normal operating Schedule (hr/day) * 8

4. Type of Chimney * Metal

L% Stack Height from the ground level * 110’

6. Diameter of stack * 0.35m

Z Stack Temperature Deg.C * 80

8. Average stack velocity m/sec * 7.30

9. Quantity of Emission m>/sec 0.6

TEST REPORT

S.No. Parameter Name Result Result Limit
) Suspended particulate matter mg/m’ 75.5 150
2/ Sulphur dioxide mg/m’ 10.6

3 Nitrogen dioxide mg/m’ BDL
e § Al
€C to Member Secretary ; il KR Sela, “Subfam Harish Chandra BORA;‘ e:hl:::::aRGE

CCto Regional Yamuna nagar

This information is provided by Field Officer.

The test report relate only to the particular sample submitted for testing

e

BDL - Below Deduction Limit,




